HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
(Office of the Registrar Judicial at Jammu)
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Subject: Assignment of bail applications pending disposal before the High
Court Wing Jammu to various Hon’ble Benches.

ORDER

Dated:19.10.2024

No: 20  /RIHCWJI/2024

With a view to ensure speedy disposal of bail applications pending disposal
before the High Court Wing Jammu, IHon’ble the Chief Justice of the High Court
of Jammu and Kashmir and Ladakh has been pleased to assign the following bail
applications up to the year 2022 to various IHon’ble Benches as per details

tabulated herein below:

S.No. | Name of the Hon’ble Judge Cases assigned
1. Hon’ble Mr. Justice Sanjeev Kumar As per Annexure-“A”
‘ appended herewith.
2. [Hon’ble Mr. Justice Rajnesh Oswal As per Annexure-“B”
' . appended herewith.
3. IHon’ble Mr. Justice Vinod Chatterji Koul As per Annexure-“C”
appended herewith.
4. Hon’ble Mr. Justice Sanjay Dhar As per Annexure-“D”
appended herewith.
5. IHon’ble Mr. Justice Punect Gupta As per Annexure-“E”
appended herewith.
6. Hon’ble Mr. Justice Javed Igbal Wani As per Annexure-“F”
- appended herewith.
7. [Hon’ble Mr. Justice Mohd Akram Chowdhary | As per Annexure-“G”
i | appended herewith.
8. Hon’ble Mr. Justice Rahul Bharti As per Annexure-“H”
_ \ appended herewith.
9. IHon’ble Ms. Justice Moksha Khajuria Kazmi | As per Annexure-“I”
s appended herewith.
10. IHon’ble Mr. Justice Wasim Sadiq Nargal As per Annexure-“J”
B appended herewith.
11. Hon’ble Mr. Justice Rajesh Sekhri | As per Annexure-“K”
_appended herewith.
12. IHon’ble Mr. Justice Mohd Yousuf Wani As per Annexure-“L”
R B appended herewith.

The assigned matters shall be heard by the Hon’ble Benches through
physical/virtual mode, as per the place of availability of sitting of FHon’ble
Benches, irrespective of change of roster. \
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By Order.




No: 2050- 2\ /RI/HCWJ/2024 Dated: 19.10.2024
Copy of the above order is forwarded to the: .

. Worthy Registrar General, High Court of J&K and Ladakh at Srinagar, for kind
information.
2. Principal Secretary to IHon’ble the Chief Justice, I1igh Court of J&K and
[Ladakh for kind information to Iis Lordship.
3. Secretary to Ion’ble Mr./Mrs. Justice
.... For kind information of their Lordships.
4. Joint Registrar Judicial (Protocol), High Court of J&K and Ladakh, Jammu;
........ for information and necessary action.
7 Incharge NIC, High Court of J&K and I.adakh for information and uploading
the same on the official website of the IHigh Court.
6. Incharge Library, High Court of J&K and Iadakh Jammu —— ., for
information and keeping the record of the samec.
7. Joint Registrar/Deputy Registrar/Computer, Digitization and Criminal Section,

P

for information and necessary action.
8. Order file. \
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HIGH COURT @IF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“A”

Bail applications assigned to Hon’ble Mr. Justice Sanjeev Kumar

S.NO. | TYPE NO | YEAR PETITIONER RESPONDENT BENCH PURPOSE
STATE FOR
VARUN 2
o TILS.ILO.P/S . ORDERS
L] BA 1 49 | 2018 %\IIEI’I\)I\I(I))IQ\SN RAJOURI AND SB Afier
’ ORS. Notice
FOR
. VARUN ORDERS
2, BA | 68 | 2018 MISS K CHANDAN SB Y
Notice
_ FOR
. JOGINDER » )
3, i;‘; 221 | 2020 IX}I@E{ KUMAR AND B OI}%&FS
ANOTHER. \
e Notice
UNION
RAJEEV TERRITORY FOR
Bail SHARMA TII | OF JAMMU ORDERS
4, Ao | 220 | 2021 MOTIER AND SB o fors
P SANTOSII KASHMIR TH Not
KUMARI SHO POLICE ouee
B ) STATION
(N
a\T )
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“B”

Bail applications assigned to Hon’ble Mr. Justice Rajnesh Oswal

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT BENCH | PURPOSE
AITAB SB
AIIMED FOR FINAL
1. IBA |57 |2015 CIIANDIEL STATIE TIL.C.B.IL. HEARING
SAYEED SB IFOR
ANWAR AND | STATE TILSECY.IIOME ORDIERS
2. |BA 145 | 2018 ORS. AND ANR. After Notice
SBB IFOR
VIKRAM STATIE ORDERS
3. | BA 87 | 2018 SITARMA TIL.STHO.P/S KALAKOTI? Alfter Notice
S3
KAJU ALI STATI TH.S.H.O.IP/S FOR FINAL
4. |BA 171 12018 AND ORS. RAJBAGH HEARING
SB FOR
STATI OFF T AND K TTI. ADMISSION
5. |BA |47 |2019 SAIIIL DEEP | S.I1.O. After Notice
UNION TERRITORY OF | SB
J AND K TII ST10 IFOR
Bail AVINASIH POLICLEE STATION R S ORDERS
6. | App 21112019 KUMAR PURA Afier Notice
UT OF J AND K TII SBB
COMMISSIONIZR
SECRETARY TO
PAWAN GOVERNMENT ITOMIZ FOR
Bail KUMAR DEPARTMENT AND ADMISSION
7. | App 181 ] 2022 BABBAR OTIHIRS After Notice
UTOFJAND KTH SB FOR
Bail SIHO POLICE STATION ADMISSION
8. | App 381 | 2022 DIEVI SINGI | RAMGARII SAMBA After Notice
U T OF JAND K TII SBB
: INCHARGI STIO FOR
Bail RINCIIIN POLICE STATION ADMISSION
9. | App 399 (2022 | NAMGYAL BAITU FORT After Notice
W"\
\O\\*\
Registrar Judiclal
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-*“C”

Bail applications assigned to Hon’ble Mr. Justice Vinod Chatterji Koul

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE
STATE
_ FOR
PRABIIU TH.IIOME -
L BA 148 | 2014 SINGII DEPTT.AND SB A%{Rﬁic
ORS.
) STATE TIL FOR
2. BA | 45 | 2015 I ?H’}%II&U HOME DEPTT. SB ORDERS
_____ AND ORS. After Notice
TIIIE STATE OF
Bail JAIIANGIR 11://\\1\5411}41\}1}1111\1?3 SPECIALLY
N 86 | 2019 | NIZAMIAND | SO0 W% 2> SB ORDERIED
pp ANR SECY. [IOME CASES
' DEPTT. AND
. ANR.
STATE TIL
STATION
) IIOUSE FOR
ail GOURAV OFFICER )
o app [P 2 ] stiarMA POLICE SB A%I;Iﬁiic
STATION
DOMANA,
) JAMMU.
. STATE TIL FOR
5, i‘;‘l 138 | 2019 31\111161/1\1\3 + | s10.P/sPIR B TAKING
. PP ) DUARY MITHA STEPS
Bail STATE TIL ~TOR
6. | ppp | 165| 2019 | PREMKUMAR S.1L.0O. P/S PIR sSB IAKING
' MITHA JAMMU STEPS
P STATE TII.
B Ig&iﬁﬁ INCIIARGE: FOR
T | ppp |14 2019 | korim AND POLICE SB | ADMISSION
ANR STATION After Notice
o . DOMANA
UNION
TERRITORY OF
JAMMU AND
Bail VISIIAL KASIIMIR T11 S FOR
8. | A 215 | 2019 KUMAR 110 POLICE SB | ADMISSION
PP CIIOUDIIARY STATION After Noticc
CIIANNNI
IIMMAT
L B | Jammu.
&/ N
NI
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

Bail applications assigned to Fon’ble Mr. Justice Sanjay Dhar

(Office of the Registrar Judicial at Jammu)
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Annexure-“D?”

S.NO. | TYPE | NO | YEAR PETITIONER RESPONDENT BENCII PURPOSE
. UNION TERRITORY ToR
ai OF J AND K TH SHO :
Lofoapp | 1| 2020 | MUSKINALL o0 1ok sTATION SB | ORDURS
KATITUA
UNION TERRITORY
N . OF JAMMU AND FOR
2. il‘;‘; 46 | 2020 ggyj\% KASHMIR TH S ORDERS
‘ POLICE STATION After Notice
) UDHAMPUR.
UNION TERRITORY
Gl PARSIIOTAM O;J’;'I\f%‘é’ml) [FOR
3. 47 | 2020 | LAL AND IMIR ] S ORDERS
App ANOTIER POLICLE STATION After Notice
R. RAM NAGAR
UDIAMPUR.
UNION TERRITORY
OF JAMMU AND
Bail VIRENDER | S8 e FOR
4. 50 | 2020 |  KUMAR STATIC : SB ORDERS
App Prcishe OFFICER POLICE Jricing
‘ STATION RAM
NAGAR
UDIIAMPUR.
UNION TERRITORY
OF JAMMU AND
: _ KASHMIR TH | TFOR
5. Ki‘i 51| 2020 S“’QIT\\IAI\);/{II INCHARGE POLICE B ORDERS
P ‘ ’ STATION After Notice
RAMNAGAR
i UDIIAMPUR.
| UNION TERRITORY T roR
Bai SUKIIBINDER | OF J AND K TH , ;
6| App | 130 2020 SINGII POLICE STATION SB ’X%t’fliiﬁy
- VUAYPUR | | ¢
UNION TERRITORY ,
Bl SAMITRI OF JAMMU AND " FOR
7| R0 220 | 2020 | DEVIAND | KASIMIR 111 SIO SB | ADMISSION
ANOTIIER. | POLICE STATION Alfter Notice
B DOMANA JAMMU.
| UTOF J AND CK TIT T roR
| Bait |, ARVIND SI110 POLICE q .
8.1 App | 221 | 2922 KUMAR | STATION DOMANA SB TAKING

__JAMMU

:STEPS




HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
(Office of the Registrar Judicial at Jammu)
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Annexure-“I”’

Bail applications assigned to Hon’ble Mr. Justice Puncet Gupta

S.NO. | TYPE | NO | YEAR PETITIONER RESPONDENT
BENCII PURPOSI
STATE TIL. STATION | SB
Bail 1IQOUSE OFFICER, FOR
L. App 152 ) 2019 MOHAN SINGH POLICE STATION ORDERS
L DOMANA, JAMMU. Afler Notice
UNION TERRITORY | SB
OF JAMMU AND
Bail KASHMIR TH SHO
2 App | 4| 292 RAM LAL POLICE STATION FOR
' MIRAN SAHIB ORDIERS
JAMMU. After Notice
UNION TERRITORY | SB
) Bail MUDASSER OF JAMMU AND
3. App 52 | 2021 [TUSSAIN AND KAIISMIR TH SHO FOR
OTIHERS POLICE STATION ADMISSION
GOOL RAMBAN After Notice
UNION TERRITORY | SB
Bail OFF JAMMU AND
4, App 64 | 2021 MOILID [TANIEF KASHMIR TIT SIO FOR
‘ POLICE STATION ADMISSION
UDHAMPUR After Notice
UNION TERRITORY | SB
OF JAMMU AND
KASHMIR TH
Bail , INCHARGE POLICE
5. App 85 | 2021 | MOIID SHAHBAZ STATION
MANJAKOTE FOR
RAJOURI AND ADMISSION
ANOTIHER Afier Notice
KULBIR SINGIH UNION TERRITORY | SB
Bail ALIAS KIIERA , OF JAMMU AND
6. App 177 | 2021 | R/O RANI BAGH KASHMIR TH FOR
NEAR AIRPORT | INCHARGI STATION ADMISSION
N i SATWARLJAMMU, | 1HOUSE OFFICER After Notice
UNION TERRITORY | SB
OF JAMMU AND
Bail KASHMIR TII SHO
7. App 372 | 2021 | SUMEET ZUTSIII POLICE STATION
GANDII NAGAR FOR
JAMMU AND ADMISSION
ANOTIHER After Notice
UTOFJANDKTH |SB
o Bail | 50 | 5000 MOID IMRAN POLICE STATION FOR
: App - AND OTIIERS MALHAR BILLAWAR ADMISSION
N KATHUA Aficr Notice
Nt
A\
E@sﬁrar Judicial
Elgh Court of J&E
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
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(Office of the Registrar Judicial at Jammu)

Annexure-“F”

Bail applications assigned to Hon’ble Mr. Justice Javed Igbal Wani

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT BENCH PURPQOSE
SAT PAUL UNION TERRITORY SB3
TTI HIS OF JAMMU AND
BROTIIER KASHMIR TTI SITO IFOR
Bail GANISI POLICIE STATION, ADMISSION
1.1 App | 192 | 2021, PAUL WOMIIN CELL After Notice
UNION TERRITORY SB
O JAMMU AND
: KASIIMIR TTI SIENIOR
Bail TARUN SUPLERINTENDENT OF [FOR FINAL
2. App | 194 | 202] KITANNA POLICIE IHEARING
UNION TERRITORY SB
MOIID OFF JAMMU AND
IQBAL KASHMIR T ST1O FOR
Bail ALIAS POLICI: STATION ORDERS
3. App | 258 | 2021 BALI POONCII Aficr Notice
SHO POLICE STATION SB
WOMIN CELL IFOR
Bail GAGAN JAMMU AND ADMISSION
4.1 App [ 270 | 2021 ANGRAL ANOTIIER After Notice
UNION TERRITORY SB3
OF JAMMU AND
KASIHMIR TII ITS FOR
Bail PAWAN SIHO POLICE STATION ADMISSION
5. | App | 278 | 2021 SINGH CITASANA REASI After Notice
AKITTAR STATION IIOUSE SB
HUSSAIN OFFICER POLICIE FOR
Bail SHAIT AND | STATION CHASSANA ADMISSION
6. | App | 316 | 2021 | ANOTIIER " REASI After Notice
UNION TERRITORY SB
OF JAMMU AND
DIIAL DEVI KASIIMIR TTI SH1O [FOR
Bail AND POLICIE STATION ADMISSION
7. | App 2 | 2022 | ANOTIIER CIHHASANA REASI After Notice
UTOFJAND K TTI SB IFOR
Bail PRI:M SITO POLICE STATION ADMISSION
8. | App | 378 | 2022 SINGII SAMBA After Notice
w(\f\
N
Ba\egisaﬁmr Judicial

Court of J&K
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKF

(Office of the Registrar Judicial at Jammu)
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Annexure-“G”

Bail applications assigned to Hon’ble Mr. Justice Mohd. Akram Chowdhary

S.NO. | TYPE | NO YEAR | PETITIONER RESPONDENT BENCH PURPQOSE
UNION TERRITORY SB '
OF JAMMU AND
KASHMIR TII SHO
POLICE STATION FOR
Bail BABU IUSSAIN | ITIANNA MANDI ORDERS
1. | App | 286 | 2021 | AND OTHERS RAJOURI Aftcr Notice
' UNION TERRITORY SB
OF JAMMU AND FOR
Bail MAJID FARID | KASIIMIR TII CRIMI ORDERS
2. | App | 304 | 2021 SIIAPOO BRANCII JAMMU Afier Notice
UNION TERRITORY SB
OF JAMMU AND
KASIIMIR TII SIIO
TALIB HIUSSAIN | POLICE STATION FOR
Bail TII SYED NAGROTA JAMMU ORDERS
3. | App | 342 | 2021 | SALENA BANU AND ANOTIIER After Notice
UT OF J AND K TTI SB FOR
Bail SHEIKII ABDUL | INCIIARGE SIIO PS ORDERS
4. | App | 364 | 2021 REHMAN REASI After Notice
SB TFOR
Bail ADMISSION
5. | App | 3792021 |  ANUBALA RAJESH SINGII After Notice
SB FOR
Bail UT OF J AND K TH ADMISSION
6. | App | 411 | 2021 | RAHUL KUMAR | SHO PS NAGROTA After Notice
UNION TERRITORY SB
OF JAMMU AND :
KASHMIR TH SHO
POLICE STATION
Bail BIDII CHAND CRIMI BRANCII FOR FINAL
7. | App | 418 | 2021 | AND ANOTIHER JAMMU HEARING
UNION TERRITORY SB
OF JAMMU AND
KASIIMIR TII SHO FOR
Bail HARVINDER POLICE STATION ORDERS
8. | App | 36 | 2022 SINGII KATRA After Notice




HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

Bail applications assigned to Hon’ble Mr.

KhLARNK

(Office of the Registrar Judicial at Jammu)

Annexure-“H”

Justice Rahul Bharti

%A{AMMHE

S.NO. | TYPE | NO | YEAR [ PETITIONER RESPONDENT BENCH PURPOSE
UNION TERRITORY SB '
OrF J&K 'ITI SI1O IFOR
Bail SIIIRAY. POLICE STATION ADMISSION
1. App | 45 | 2022 AIIMED DARIIAL After Notice
UNION TERRITORY SB '
OF JAMMU AND
KASHMIR TII SITO
MUKESII POLICI: STATION IFOR
Bail KUMAR DOMANA JAMMU ORDERS
2. App | 58 | 2022 GUPTA AND ANOTIIER Afier Notice
UT OF J AND K TH SB
COMMISSIONER
KAMAL SECRIETARY ITOMIE
Bail KISITORIE AND DEPTT AND IFOR FINAL
3. App | 68 | 2022 OTIHIERS ANOTTIER HEARING
UNION TERRITORY S3
Or JAMMU AND
KASIIMIR TTI SSP IFOR
Bail ANTI CORRUPTION ADMISSION
4. App | 69 | 2022 | SIAIID BUCII BUREAU JAMMU After Notice
UNION TERRITORY SI3
Or JAMMU AND
KASIMIR TTI SHO
POLICIL STATION IFOR
Bail FAZAL NOOR SURANKOTLE ADMISSION
5. _App | 86 | 2022 | AND OTHERS POONCII Alfter Notice
UNION TERRITORY SB
OF JAMMU AND
KASIIMIR TTI
INCIIARGE POLICE I'OR
Bail AMAN STATION ARNIA ORDIERS
6. App | 87 | 2022 SITARMA JAMMU Alter Notice
UNION TERRITORY SB
OF JAMMU AND
SAJAD KASIIMIR TTIROUGII FFOR
Bail : AIIMED AND | SIIO POLICE STATION ADMISSION
7. | App | 103 | 2022 _ ANR SURANKOTIS Afier Notice
UNION TERRITORY SB
: O JAMMU AND
GIULAM KASIIMIR T SITO FOR
Bail NABI AND POLICIE STATION ORDIRS
77777 8. | App | 106 | 2022 OTIERS | MENDIIAR POONCII Alter Notice
UTOrJAND K TII SB
OFFICER INCIIARGIE FOR
Bail VISIIANT SIIO POLICIL STATION ADMISSION
9. App | 334 | 2022 ANAND BANI After Notice
Nayar Judicial
\ \R\e 1Coud?’il of J




HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)

Annexure-“I1”

Bail applications assigned to Hon’ble Ms. Justice Moksha Khajuria Kazmi

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT BENCII PURPOSE
UTOFJANDK THPS | SB FOR
Bail BASIHIR BAGII I} BAHU ORDERS
1. | App | 1121|2022 | AIIMED JAMMU After Notice
UNION TERRITORY SB
OF JAMMU AND
KASHMIR TTI SSP
NUTAN POLICE STATION FOR
Bail KUMAR | ANTI CORRUPTION ADMISSION
2. | App | 132 2022 | RESUTRA | BUREAUJAMMU Afier Notice
UNION TERRITORY SB
OF JAMMU AND
KASIHMIR TH SSP FOR
Bail VANITA SAMBA AND ADMISSION
3. | App | 134 | 2022 | MAHAJAN OTHERS After Notice
UT OF T AND K TIH SB
ADDITIONAL CHIEF
SECRIETARY TO
GOVERNMENT
Bail VINAY | IIOMI DEPARTMENT
4. | App | 165 | 2022 SURI AND OTHERS
MOIID UT OF T AND K 111 SB FOR
Bail JUNAID | INCIIARGE PS$ CRIMI ORDIRS
5. | App | 1752022 | IQBAL BRANCII JAMMU Affter Notice
SAYEED | UTOFJANDK TII SB FOR
Bail MAJID SHO POLICE ORDERS
6. | App | 17712022 | MALIK STATION RAMBAN After Notice
- UT OF J AND K SHO SB
POLICE STATION
KANSII NOWSIIERA - FOR
Bail RAM AND RAJOURI AND ADMISSION
7. | App | 194 | 2022 | ANOTHER ANOTIIER Afer Notice
- UT OF ] AND K TT1 SB
SIIO POLICE
DARSIHANA |  STATION WOMIEN
Bail DEVIAND | CELL RAJOURI AND FOR FINAL
8. | App | 1961|2022 | OTIERS ANOTIIER HEARING
UTOFJAND K T SB
SIIAM SIIO INCIIARGE FOR
Bail SINGILAND |  POLICE STATION ADMISSION
9. | App | 201 | 2022 | OTIILRS DOMANA JAMMU Aficr Notice

\ 29
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igh Court of Jé
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)

Annexure-*“J”

Bail applications assigned to Hon’ble Mr. Justice Wasim Sadiq Nargal

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT BENCH | PURPOSE
L. 354 | 2022 | ATTRIAND SIO POLICE SB | ADMISSION
App OTHERS STALION Afier Notice
SRS UDIIAMPUR
’ oM UTOFJAND K TH FOR
Bail | . PARKASIT | . SHO JANIPUR ORDERS
2. App 365 2022 AND JAMMU AND SB Before
B | OTHERS ANOTIIER Notice
U TOF J AND K T11
- LIYAQAT | INCHARGE POLICL FOR
3. | a0 |389] 202 | ALLAND STATION SB | ADMISSION
OTIIERS CIIASANA REAST After Notice
- - | AND ANOTIILR
UTOF T AND K 111
il PUSHKAR SI1O POLICE FOR
4. | ol |418] 2022 | NATIHAND STATION SB | ADMISSION
OTIIERS CHASSANA AND After Notice
e OTIHERS
Bail MOTD N 1@(;11().11%1\1111)5; . FOR
s | R 1301 | 2022 | ISMAILAND | o ACLE SB | ADMISSION
PP oriERg | STATION DOMANA After Notice
) B JAMMU
- UTOFTAND K TH oR
ai ROUIT SI1O JANIPUR o
S| app | *O1] 2922 suARMA JAMMU AND B ORI
B ANOTHER
i, o UTOr T ANII\? K '11\‘]11 TOR
ai AMANDIEEP | SUPERINTENDENT
T app |419] 292 | UGG | CENTRALJAILKOT | P ’ﬁt’?ﬁiﬁf
BIALWAL JAMMU
Bail PRABJOOT I»Igtljléls? loﬂllg\lla FOR
. 434 | 2022 | SINGH AND 51 OIEICL SB ORDERS
App i) POLICE STATION Frisein
- B RS RAJOURI
. UTOrF 7 AND TOR
( ai : K ‘T POLICE YASIIPAL -
P app | 0] 202 | sraTION SIIARMA B ORDURS
-, . |uomamrur |
\f’u\
f

2, os -
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

Bail applications assigned to Hon’ble Mr. Justice Rajesh Sekhri

(Office of the Registrar Judicial at Jammu)
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Annexure-“K”

S.NO. | TYPE [ NO YEAR | PETITIONER RESPONDENT BENCII PURPOSE
. U T OF LADAKII TOR
3ai RIGYAL TII SECRETARY | 07-10- :

Lo ppp | 22] 2022 | purky’ | HOMBDEPITAND | 2024 | ORDERS
ANOTIIER
. | UTOF J AND K T11 OR
ai MOIID SI10 POLICE 18-11- \
2| App | 2832022 youstr STATION 2024 /X;xlizﬁf
KISITTWAR
| AMAN | UTOFJANDKTI | FOR
3. | b [291| 202 | ULLAI SHO POLICE 711 | ADMISSION
KIAN | STATION POONCII After Notice
Bail HAIDER ALL | IS(I)-IIOJI%I\IHI)CI; o FOR

4. 309 | 2022 | TTIBABY 10 POLICL ADMISSION

App KHATOON STATION 2024 | A frer Notice
KISHTWAR
. UTOF J AND K 111 oR
ail | . RAGIIUNATII | SHO POLICE 18-10-

S app | 21129220 s STATION 2024 | HDOMISION
, UDHAMPUR er Notiee

- TKRISTAN | UTOFJANDKTIH | 1 10 FOR
6. | 2361316 | 2022 | KUMARAND | SSPIAMMUAND | %05 " | ADMISSION
ANOTHER ANOTHER After Notice

UTOF ] AND K TH

i HAALI | COMMISSIONER | ., oo FOR
7. | %1325 | 2022 | MOND AND | SECRITRAY HOMI: | %0517 | ADMISSION
OTIIERS DEPTT AND 2 After Notice

] ANOTIIER

- MANISIT | UTOFIANDK T | o o FOR
.| 2 1337|2022 | SINGIIAND | SSPRAJOURIAND | 50" | ADMISSION
OTIERS OTHERS After Notice

. MOID | UTOFJANDK I | o, FOR

o. | 1) 346 | 2022 | ASLAMAND | SSPRAJOURIAND | Dp," | ORDERS

OTHERS OTIIERS 24| Afier Notice

\

b

b o

Regisirar Judicial
High Court of J&K
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“L”

Bail applications assigned to Hon’ble Mr. Justice Mohd. Yusuf Wani

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT | BENCH | PURPOSE
1. 206 | 2022 | IOBAL AND SHO P? SB | ADMISSION
App OTTERS MARWAII After Notice
: KISITTWAR
UT OF J AND K
il TOIEED 1 H{?A{}é ]I?ON FOR
2. 211 ] 2022 | SARWAR HOUSIE SB | ADMISSION
App KFAN OFFICER PS After Notice
GURSAI AND
| ANOTIILER
3. | et |216| 2022 | KUMARTIL | e ipry SB | ADMISSION
RAJ KUMAR SAMBA After Notice
il MOTIAMMAD | UT OF ] AND K TFOR
4| o |237| 2022 | AZAMAND TIPS SB TAKING
- a2y OTIIERS SURANKOTE STEPS
i, ; OT 01;.1 AND K OR
) ai YUDIIVIR T11 SHO PS
S app |24 2022 SINGII WOMLN CELL | 0 ﬁ%ﬁﬁi{gj
i KATIIUA
UT OF T AND K
Bail MEIIMOOD |  TIISTATION FOR
6. | 2 1ass| 2022 | URRAYAZ ITOUSE SB | ADMISSION
PI BIAT OFFICIR PS After Notice
GOOL, RAMBAN
UT OF J AND K
111
Bail /11/;%1/151){ COMMISSIONER FOR
7, 267 | 2022 SECRETARY SB | ADMISSION
App KITAN AND . .
OTIIERS | IIOMI*,F After Notice
DEPARTMENT
e AND OTIIERS
UTOI ] AND K
11 INCIIARGE
. - POLICE FOR
3. R“‘i 275 | 2022 BI/I\[SJISIQ/{{H/\\II STATION SB | ADMISSION
Pl - DARIIAL Afier Notice
RAJOURI AND
ANOTIIER
. N RAKISIT TOR
9, ﬁfi 276 | 2022 311131])1\[5111 KUMAR AND SB | ADMISSION
N ] LYY | ANOTHER After Notice

b

ACa
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